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To,

The Registrar,

The National Green Tribunal,

Principal Bench,

New Delhi

E-mail- judicial-ngt@gov.in & ngt.filling@gmail.com

Sub: Compliance report in compliance to the order passed by Hon’ble NGT, New
Delhi on dated 30.07.2021 in matter- OA No. 1002/2018 Abhisht Kusum
Gupta (Applicant) Versus State of Uttar Pradesh & Ors. (Respondents).

Sir,

With reference to the subject mentioned above, this is to inform you that in
compliance to the order passed by Hon’ble NGT, New Delhi on dated 30.07.2021 in the
matter of OA No. 1002/2018 Abhisht Kusum Gupta (Applicant) Versus State of Uttar

Pradesh & Ors. Respondent(s), the compliance report is submitted for your kind perusal

and necessary action please.

Yours Sincerely

Weze

(Praveen Kumar)
Regional Officer
ronoida@uppcb.in

Capy to:

I. Chief Executive Officer, New Okhla Industrial Development Authority, Noida,
Gautam Budhha Nagar.

Member Secretory, U.P. Pollution Control Board, Lucknow.

Shri Pradeep Misra, Advocate, Hon’ble Supreme Court/ NGT, New Delhi.

Chief Law Officer, U.P. Pollution Control Board, Lucknow.

Chief Environmental Officer, Circle-1, U.P. Pollution Control Board, Lucknow.
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STATUS REPORT IN COMPLIANCE OF
HON’BLE NATIONAL GREEN TRIBUNAL

ORDER DATED 30% JULY, 2021

IN
ORIGINAL APPLICATION NO 1002/2018
TITLED

Abhisht Kusum Gupta
Vs
State of Uttar Pradesh & Ors.




1. Background

The issue pertains to remedial action for preventing
untreated sewage going to the “irrigation canal” in Sector 137,
NOIDA. Non-functional/deficient STPs in high rise build.ings in
Noida, industries as well waste water from upstream from
Delhi and Ghaziabad from into the said canal which join
Yamuna have been identified as major sources of pollution.
Accordingly, NOIDA, Ghaziabad Nagar Nigam, Delhi Jal Board
(D]JB), East Delhi Municipal Corporation (EDMC) and Nagar
Palika Parishad, Khoda Makanpur have been identified as the
authorities required to take the remedial action.

Hon’ble Tribunal had constituted a Committee to ascertain
the factual status. In compliance of same, the report of CPCB
dated 01.11.2019, recommended the steps to be taken by
NOIDA, Ghaziabad Nagar Nigam, Delhi Jal Board (D]B), East
Delhi Municipal Corporation (EDMC) and Nagar Palika
Parishad, Khoda Makanpur. Thereafter, NOIDA vide letter has
submitted updated action taken report and future action plan
to CPCB for abatement of pollution of NOIDA drain. Also, joint
inspections have been carried out by team of CPCB, District

Administration, NOIDA and UPPCB to ascertain status of
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functioning of STPs in group housing societies in NOIDA.
Further, Hon'’ble Tribunal in its order dated 30t July,
2021 had passed following orders in said matter:

“...In view of above grim situation, we direct Additional
Chief Secretary, Forest and Environment, UP, Secretary,
Urban Development, UP, CEO, NOIDA Authority, District
Magistrate, NOIDA, Vice Chairman, GDA, Police
Commissioner, NOIDA, 1G, Meerut (with regard to area
falling in UP) and Chief Secretary, Delhi and Special
Commissioner of Police, East Delhi (for area in Delhi) to
hold in house meeting in coordination with concerned
departments within fifteen days to take stock of the
situation and plan remedial action. Action should include
accountability of the erring officers, preventing discharge
of pollution in the drain, coercive measures against
violators - housing societies or others by registering
criminal cases, initiating prosecution, assessment and
recovery of compensation for the bast violations, black
listing of the concerned entities such as construction
companies, in exercise of their statutory powers, following
due process of law. The Tribunal expects meaningful
improvement in the situation to prevent serious violations
affecting the right to life, which violations have been
continuing since long, without any meaningful action. In
Delhi, claim of EDMC/DPCC of sealing of Dairies needs to
be verified with reference to destination of effluents. DJB
needs to confirm that due to interceptions of drains, no
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sewage or any other effluent is discharged into drain
entering Noida. Water quality of drain/ irrigation canal
before entry in UP needs to be checked. In UP, it needs to
be verified whether management of sewage by the
Societies and by the Noida Authority and its utilization
in quantifiable terms is as per norms and if not, what is
remedial action and coercive measures against the
violators. The efficacy of treatment may be assessed in
terms of Fecal Coliform also. UP PCB has to clarify
whether permission has been granted by Irrigation
Department for discharge of sewage and industrial
effluents into the drain and on what conditions. If so, how
such conditions are being enforced. Noida has to explain
Sewage management status for the area including the
sewage generated by the Societies. CPCB has to file a
separate report on standards applicable to discharge in
drains/canals and whether standards of fresh water/
flood water apply to such situation in the light of the
Water Act. Further, status of sewage management in

Khoda area is also to be verified....”

2. Compliance and Action Taken Report

In compliance of directions of Hon’ble Tribunal,
Additional Chief Secretary, Environment, Forest & Climate
' Change, Uttar Pradesh held a review meeting with all
concerned departments on 02/11/2021 and issued directions
for compliance, minutes of said meeting are annexed as

Annexure I of the report.
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In compliance of directions of Hon’ble Tribunal, not only
remaining, but all Group Housing Societies as listed by Noida
Authority have been re-inspected by joint team of NOIDA
Authority and UPPCB for assessing status of installation,
operation and efficacy of captive sewage treatment plants with
regards to Fecal Coliform, among other parameters. Also, all 85
water polluting industries in NOIDA were inspected and
samples drawn from operational units to ascertain status of
compliance with regards to discharge standards by team of
UPPCB. Compliance report with regards to action
taken/initiated by Uttar Pradesh Pollution Control Board
against defaulting societies, industries and Nagar Palika
Parishad, Khoda Makanpur is presented hereunder; detailed
compliance report with regards to wider issues raised by
Hon’ble Tribunal is being filed by the NOIDA Authority, the

nodal agency in the said matter.

Group Housing Societies

All 95 group housing societies as listed by NOIDA Authority
have been inspected jointly by officers of NOIDA Authority and
UPPCB. Out of 95, STPs were found established in 72 societies,
samples of treated effluent from all operational STPs have
been drawn and analysed at NABL accredited laboratories of
Board. Status of compliance with regards to discharge
standards for Fecal Coliform and other parameters for STPs of
group housing societies and status of installation with regards

to all 95 group housing societies has been detailed in Table 1.
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No. of GHP STP STP Not | STP Under | Complying Not Report

(94+1 Under
construction)

Installed | Installed | Installation STP Complying | Awaited
STP
95 72 19 3 12 55 4

Table 1 (The Discharge of all GH Societies is being tapped & treated at terminal STPs
of Noida Authority)

As is evident from above table, only 12 STPs were found to
be complying with regards to discharge standards for Fecal
Coliform, BOD, COD and pH among others.

Action by means of issuing show cause notice, imposition of
Environmental compensation and initiating prosecution under
relevant sections of Water (Prevention & Control of Pollution)
Act, 1974 has been initiated against group housing societies
where STPs have been found to functional but not achieving
norms, not installed or not operational during joint inspection,

summary is as below-

No of GH Project No. of Defaulter| No. of Prosecution
identified initiated/ EC/
| showcause

95 77 77

(94+1 Under construction)

Table 2

List of group housing societies along with their compliance
status is annexed as Annexure II of the report. Besides above-
mentioned action, Environmental compensation of Rs.
8,39,93,000/- has already been imposed on group housing
societies for past violation and status of same has been

submitted in Hon’ble Tribunal.
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Industries

Presently, 85 water polluting industries are established
in NOIDA and all 85 units have been re-inspected by officers of

Board in September, 2021. During inspection, 25 units were

found closed, out of 60 operational units samples collected

from final outlet of ETPs of 10 units were found to be violating

discharge standards. Action by means of issuing show cause

notice, imposition of Environmental compensation and

initiating prosecution under relevant sections of Water

(Prevention & Control of Pollution) Act, 1974. Summary of

status of compliance of industries and action taken against

violating industries has been detailed in Table 3.

Inspected
Industry

Operati
onal

Close

ETP
Installed

Complia
nce

Showcau
se
Issued/E
C
Imposed/
Prosecuti
on

Remark

85 60

25

60

S0

10

EC imposed after
Hon'ble NGT
order- Rs. 4.25 lac
against 01 unit, Rs.
8,000 per day
against 05 units,
Rs. 7,500 per day
against 01 unit and
Rs. 5,000 par day
against 03 units.

Table 3: Summary of Status of Compliance and Action Taken against
Industries

Besides

above-mentioned

action,

Environmental

compensation of Rs. 79,45,000/- has already been imposed on
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industries for past violation and status of same has been

submitted in Hon’ble Tribunal.
Permission for Discharge in Irrigation Canal/Drain

In compliance of directions of Hon’ble Tribunal, Board vide
letter dated 28.08.2021 had sought information from
Irrigation department to ascertain whether any permission
has been given to NOIDA for discharge of overflow and treated
effluents into the irrigation canal, as per reply received from
Irrigation department vide its letter dated 18.09.2021 has
informed that no permission for discharge of effluents has
been given by them to NOIDA or any other agency, copy of
same is annexed as Annexure III of the report. Further, NOIDA
Authority has furnished a copy of letter dated 2.11.2021 by
means of which they have requested irrigation department to
issue them permission for discharging treated effluent of five
STPs meeting discharge standards in irrigation drain, copy of

same is annexed as Annexure IV of the report.

Quality of Irrigation Canal/Drain

Regional Laboratory, NOIDA, UPPCB has been carrying out
monthly monitoring of Kondli irrigation drain for general
parameters only, however, in view of orders passed by Hon’ble
Tribunal, monitoring has been carried out along the drain for
Fecal Coliform as well besides other general parameters.

Results have been presented in Table 4.

@
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Sl. Sample
No. Location

Date

Physico-Chemical
Parameters

Bacteriological
Parameters

pH [ BOD
6.5 |(mg/1)| (mg/1)

9.0

cob

- <30 | <250

TSS

(mg/1)
<100

Total Coliform
(MPN/100ml)

Fecal Coliform
(MPN/100ml)
<1000

Water Quality of Kondli Drain at upstream and downstream

September 2021

U/S Kondli Drain
Entry point Sector-11
(Near Hari Darshan
Police Chowki) Noida

03-09-21(7.44

480 | 3200

157.0

35X105

14X 105

D/S Kondli Drain
Before Meeting of
Yamuna River (Vill-
Chak Mangaraula),
Noida

09-09-21)7.65

33.0 | 2320

112.0

28X105

11X105

October 2021

U/S Kondli Drain
Entry point Sector-11
(Near Hari Darshan
Police Chowki) Noida

21-10-21\7.42

66.0 | 336.0

164.0

22X104

26X103

D/S Kondli Drain
Before Meeting of
Yamuna River (Vill-
Chak Mangaraula),
Noida

21-10-21|7.44

54.0 | 288.0

122.0

47X 103

21X103

Table 4: Water Quality of Kondli Irrigation Canal at Entry and Exit Point of NOIDA

As is evident from the above results, though beyond standards,

quality of drain with regards to general parameters as well as Fecal

Coliform is better at confluence point of River Yamuna at Sector

168, NOIDA compared to its quality at Sector 11, NOIDA where it

enters the geographical boundary of NOIDA. These results are in

coherence with report submitted by Central Pollution Control

Board, New Delhi with regards to water quality of the drain,

Besides this, monitoring has also been carried out on all 30 drains

from where untreated effluents enter Kondli irrigation canal in
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NOIDA area, during inspection 6 of these drains were found dry.

Analysis results for remaining 24 drains have been presented in

Table 5 below.

S.No Sampling Point Date Physico-Chemical Parameters Bacteriological
Collection Parameters
Colour Odour pH | COD| BOD | TSS Total C‘f‘ﬁ;::m
1 | mg/l | Coliform
mg/l| mg/l | mg/ (MpN/flemU (MPN/100ml)
Samerville School . 6 p
s 146 33x 10 12x 10
1. Sector-22, Noida 08.10.21 Turbid Unpleasent | 7.39 | 384 102
In front of Gate Near . 5
2. | Police Chowki, 08-10-2q; | Colonrss Uﬁ"lge';‘s'gm 745 | 368 | 96 | 138 | 39x10° | 20x10
Sector-23, Noida S P ‘
Sector-23, Police . - 6 4 5
> -10- 131 33x 10 21x10
3. Chowki Side, Noida 08-10-21 Turbid Faint 7.39 | 360 72
Kribhco Society, Slightly 7 14 x 10°
4, Sector-35, Noida 08-10-21 Blackish Unpleasent | 7.36 | 160 48 121 11x 10 X
Kribhco Society,
5. | Sector-35, Infront 5 1 5y | Colourles |4y teasent | 7.16 | 216 | 57 | 132 | 41x10° | 27x10°
of Hariom Sweets, S
Noida
Brijwasi Caters, Colourl . s
6. | Near Harijan Basti, | 08-10-21 | ~%°“"® | Unpleasent | 7.43 | 224 | 54 | 110 | 11x10 20 x 10
Sector-35, Noida S
Surabhi Hospital, P p
7. | Service Road, 08-10-21 | Blackish Unpleasent | 7.37 | 320 81 140 39x10 26x10
Sector-35, Noida
. | Surabhi Hospital, 1 ¢ 1051 | Turbid | Unpleasent | 739 | 328 | 72 | 145 | 24x10° | 14x10°
Sector-35, Noida
Kendriya Vihar, e : Slightly 7 6
9. Sector-51, Noida 08-10-21 Turbid Unplessent 7.32 | 312 66 138 17x 10 12x 10
Neelgiri F1,
1o, | Kendriva Vihar, | o8 151 | Turbid | Odourless | 751|248 | 42 | 118 | 42x10° | 40x10°
Gole Chakkar,
Noida
Sector-50, Beech
Road, Sector-51, Slightly 5 s
11. Gole Chakkar, 08-10-21 | Colourless Unpleasent 7.22 | 256 45 112 79x 10 22x10
Noida
7X, Sector-76, Near Slichtl
12. | Metro Station, 08-10-21 | Turbid MY 1746 320 78 | 142 | 46x10° 33x10°
p _ Unpleasent
Noida
Bhrampal Market,
Bhati Dairy, Village- Qe ; Slightly ;
13. | Barola, Scetor-49, 08-10-21 | Turbid Unpleasent 748 [ 392 | 90 | 172 | 54x10 17 x 10
Noida
Barola Shamshan Slightly .
14. | Ghat, Sector-49, 08-10-21 | Turbid Unpleasent | 51| 240 | 42 | 118 | 25x10° 15x 10°
Noida
UGR, Barola :
) ) -10- kish X S
15. Sector-50, Noida 08-10-21 | Blackis Unpleasent | 7.35 | 360 54 140 24x10 17 x 10°
Kajal Dairy,
Samudayik ! Slightly
16. Saciahalys, Sestor: 08-10-21 | .Turbid Unpleasent 7.44 | 312 48 124 47 x 106 14x 106
50, Noida
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SMG Public School,

17. | Rajeev Colony, 11-10-21 | Colourles | Slightly 153, ' 096 | 72 | 112 | 63x106 | 46x105
: s Unpleasent
Bhangel, Noida
Satnaam Kirana Slightl
18. | Store, Bhangel, 11-10-21 | Muddish 18ty | 939 [ 344 | 102 | 138 | 26x10° 22x105
: Unpleasent
Noida
NSEZ, Metro Slightly 5 32x105
19. Station, Noida 11-10-21 Blackish Unpleasent | 7.41 | 304 | 75 136 38x10 X
Bhangel Drain Slightly 6
20. . 2 -10- 142 28x 107 22x10
Noida 11-10-21 Blackish Unpleasent | 7.59 | 288 | 54
Hosiery Drain Slightl
21 ; : -10- ] 15x106 12x10°
Nolda 1-10-21 | g oy | Unpleasent 7.46 | 360 | 84 168 5x
2. Adyant, Sector-142, 11-10-21 Turbid Slightly 736 | 256 51 128 17x 105 13x104
Noida Unpleasent
Sector-135, Near light!
23. | Accenture Pvt. Ltd., | 11-10-21 | Turbid Slightly 1 755 | 248 | 42 | 110 | 38x106 24x105
Noida Unpleasent
54, | Deix Sestor-82, 11-10-21 | Turbid | SHeMy 194 1256 | 45 | 116 | 47x106 | 33x10°

Noida

Unpleasent

Table 5: Water Quality of Drains meeting Kondli Irrigation Canal within NOIDA region.

Further, in order to monitor the water quality of drain at entry and
exit point of NOIDA region, Board has initiated process of procuring and
installing an Online Drain Monitoring System at both locations as
directed in the meeting chaired by Additional Chief Secretary,

Environment, Forest and Climate Change, Uttar Pradesh.

Status of Water Treatment at Nagar Palika Parishad, Khoda

Makanpur

Nagar Palika Parishad, Khoda Makanpur comes under
administrative jurisdiction of district Ghaziabad. The said area was
classified as Gram Sabha area until 2016 and was accorded the status
of Nagar Palika Parishad in the year 2016. The said area was inspected
by the joint team of Central Pollution Control Board and U.P. Pollution
Control Board on 14.09.2021 to ascertain the status of progress made
and steps taken so as to treat domestic effluent generated from the
region. |

Executive Officer, Khoda Makanpur had informed the joint team

that efforts have been made to get land for establishing a STP from
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NOIDA Authority as well as Ghaziabad Development Authority as there
is no land available within geographical boundaries of NPP for new
infrastructure, however, same has not materialized and presently no
plan is in place for treatment of domestic effluent generated from the
region. In view of said non-compliance, show cause for imposing
environmental compensation of Rs. 70,00,000/- has been given to
Executive Officer, NPP, Khoda Makanpur by Board vide its letter dated
01.11.2021, copy of same is annexed as Annexure V of the report.
Prosecution against Executive Officer, Nagar Palika Parishad, Khoda
Makanpur, Ghaziabad is initiated.

Further in matter OA- 193/2021 R.G. Residency Apartment
owner association Verses State of Uttar Pradesh & Ors. the compliance
report is filed by nodal agency SEIAA, Uttar Pradesh.

Compliance report is hereby submitted for your kind perusal
please.
Poect
Regional Officer

U.P. Pollution Control Board
Noida, GB Nagar
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Annexure-1
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o sy gRa aflievvr, wE faeeh & faanehs siogo Sw&a—1002 /2018
I FHA T T S0W0 Y J I # UG aMme¥ faid 30.07.2021 @
U ¥ AR e W, UaieRvl, 9 U4 Wiodr] URad 39T, Sowo
Y B IR ¥ Mg A0 (2P 02.11.2021 B SR |

10 U BRa afdreRer, T ool gNT 3Novo Hw&Ar—1002 /2018 H
TRT e fRAIF 30.07.2021 & UG H R &I Afed, YgiaRyy, a9 o
Serary gRac fa9mT, Sodo e @ Stegerar # fodid 02.11.2021 B TR
12:00 991 AN IfrEen 3ielfies e Wi, daev—6, AT & T Haf
# do amgg @ T SS9 Yow A swd Ry AT, g eRiuEs
JRET, S AT I, AR F GRUTAS IfeEN, €0 AT o),
Ry TR, Aer s, & yda FAR, gfera w81 M, axe 39,
A T yEe 9, Yford Sugdd Aanrd, Tadgs TR, A1 ey o,
i, wafarer, 99 vd Wolarg uRads faamn, Sovo W, s erew v,
e Wfug, 090 Wgyvl fRIE 9, d@e, Jifeend) Af¥eNI, TR urferdt
aRug, @eT AR a7 g famT & e grRT afawrT fhar |

2~ o ¥ &g e, Sowo wemer fEAUr 91, AIgSr gNT Ao
AfBRur gRT UIRG MRy f1% 30.07.2021 & W fagail W qifdd pRIarE
T R T gR1 Sa @t @ W A [JaRe R $ar|

1— & ARGR gRT IETd BRI T fF YT YHReT Hivsdl
$7 F W JuRE wU F yaRd @ R Agfedd SvdE 9
T 21 Saa 39 @Sl 9 gt el &5 9 8l gd Ager A
Jde—11 P AT YA Il 81 AgST & Aae—11 § Yo |
4 feeell § yaiRd sRIfgmd S®aE @ TR wfddr uRye &,
T TS MNTAETE @ 6 H resiiad ¢, ma@mw
Sad $ § YaTE <&l 2 |

TR uiferer gReg @ier @& SIftEmH ¥R i wowo
fasm g1 eravd wwan T f6 TR ufaer uRee et @
dlvgell g9 # AR & @ A & IS 8g T
TR o) forar AT & qAT SgHEIRT g e ARG Bl Ui
fopar o @1 B IR = afa, wataRer, 99 U9 Sodarg gRad-
faumT, Sowo TR gNr Y A W P Sw aRAsTE
kAT U dbfoud AR } ST B AR FAMT G Brosall
7 ¥ yaIRd @ 9T G el Bl 97 dRd gd Wi &HaT B
WA flede e @ RIUET gEkad @ S 91 Sa By
SUYH W $ 999 § Aol glei< @i & dob-lel faaxe
Hfed THIeE U9 dobla Uit fdar o | srferemdy srferen,
@Il gRT FTd dT 71 & dae glei< Wiie &l AUl




2

B AT YA U T B b RO Iad Bl fhATAgT &
g U W T S UNEH § AR g dfud, ggierer, 99 g
Serarg uRads favrT, Sowo wNE g I8 ke A W @
YEHROT b TRHRAT & geTd RS aWiyd fum § w9y
wifdg @) fedr M S § Sugw WA "9¥H/HA R
gHodtodlo &1 fAfor wrar S | @rer ¥HAYR A THodiodio d
RIAT 2 YA 999 & SRAE FH1ed S W oq Sreremd)
IFHEN P et misaee 9 99e oY drRiarg] {6y
SH Bqg e fear )

(FriaE-TR e @9rT g9 aftremd) sffer, [ovouReg,
Glel, MamETs)

A AP GRT AT BT AT b PIvsell $9 & ACST
&3 H YA B W AN Iad $ FYAT A1 § AR dd i
fIgall WX I& B Al IUECH I AHAU SFA BT,
So%0 wgwer fEEmr §re, Aivs grr fhar wa, A saiE
TSt & AU S8H T AIGST B Selid qOrT H gErR g
T, fA9aT & SR YIAdHR0 gIRT AU / Halfeld Haci—54
THociodlo Ud Hdei—168 UHoCioqi0 & I S &1 e
2| TS &9 ¥ Bie-9s 30 T Sad 9 § ydied B g
faeeior ol # o Ugue Il d WY RA H BIbhA BABH
P AT e urlt R, Rrwe aRusw # wfua, ugiarer, 9=
Td Sedy URadd f9RT §RT 3faTTd el Wl fb g @
IHAE H PIhd PIcIBH P AT AfeF I | Ig WK & (&
SaT 39 A AYfEHd TR ITAE H FRAR 8 W@ B, s
SIRT /9eE @1 qIRaRYT gRT W9l & dion fharfeaa @t
I AT 2 |

U HEYEHSH, AIGS] YRGB g JATTd HREl 11 b
AT &A= 81 YTAOT &F Ireoiad & aur ¥ # HdaR g
Sl o gat 21 &0 N 9Ed gRT gfgsa /srgfead
o] IYaATE B FRARY YIiaRer HiaR drsd & AfaRed
forel 37 # TR far omar 21 orR e wf, ggfaRe, 99 vd
Sy uRad faarT, oo wmEe gRT AERE fbar war &
4fh GG ddw & IR urr T g o Sad §A @
AT Ha g Jad H FailRa 81 a3 3 U A
g F1 Ao debrd Igd 6 9 eg ke fad M

(FriaTl—<er fRT o Sier 91y Wwen, Avs)
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SRITT & IR DIVl $ DI Wil O » GUR g AIgSI
TTIHROT §RT U &1 1109 @iged HIIASHT &1 e fRefa
&1 faaror gea fdhar |

g fivg & AR AIgsT WiaR # Rfid |l 95 YU ST
HeaEds w1 wgad e fear ) feer & SR es
AERES | ggodlodo efud /Eaiferd Ut AT 92 27 Ul
U EeRiT W 8, R gaodiodio wenfid 8, R
Farferd &1 9rn T A1 gHodiodio Fifia & E © |

SH & TE # A IRFRI, Souo ygyor frEer 4rs,
ATST gRT AT & T f6 QA 32 (24+48) JU BISRET
A @ fIeg Faagar gatareiy afigfd sffRifva eq
/T (rguvr fyarer vd fEen) siffgs 1974 @1 ORT 337 @B
IFaIa BRU gaRl Afed fAifa &RA /HeH e & e
ae IR fH5Y o 3 SR are gEred Ui @ R 2|

Aiver wifdeRer & st sRTaE orews, wEl yes e
ERT S 27 YU TSR ANTIET & H= H JaId Bl Tl
f& 01 7u FeRiT S gR1 vHodiodio @me] B ferar AT
05 YU BSRAT WEREN Bl YT gRT Hiar Hae At
UM @ T R, 04 U TSR ARIEES SMHUTell YU Bl B
=2 w0 walea ~mrem, 78 fieeh g wRa amew & g 4
IHfTd ael & Y H Wk bdee B AFAMT WSRO gIRT
& TR S mmuTell gu @7 uRAeEiel d uHodiodlo ferfor
& I feuFaR—2021 9% QUi &) foram SRAM, o1 YU BTSRRI
A 11 9 SR ArEd) W @ R ar @1 gwodiodio fifda
2 TR warforg A€ @ a1 godiodo ffia & wEl fbar a2
IR A&y wfya, uafaRvl, a9 gd ey uRRadH e, Sowo
AN ERT WIRIRUT §IRT SfaTd il MY 11 f&Wleey U
TR s @ fiwg e fovmr g wiftrexer ifq &
ITIAR TchId BRIAE] TRA AT §Hd BRIAE] Bl AT A
FRUTAd ARGR B Iude W @ fAdw A M| g Ao
fader fd & 5 o veoshiodlo & ARITIER qd @ SeeiEd
B Al W PR BIIATE DI W |

(PriaE-free fammT, [igen)

fadia fag oienfies SomEr ARy @ 9<fyd 89 & BRU
g AfHER), 0¥ YguUr Al 918, AUl gRT AT HRIAT
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T 6 AIver &Frla Bd 85 W@ Wl USNUIGRI SENT
ffea & e Fieror 9 grr fvan mam ) Saa 85 e # &
adae # 25 9O WY @ BRUI W 9 U Y AT I 60
SERT " | 10 SN AE AT I R NHe e
FraHER gatareiy afigfd sffRIta &= /5@ (Fguor farer
vd fa=on) rfefgm 1974 @ 9RT 330 @ Iiiid BRI gami
Aifew frfa &= /\e e & |WFE a8 SRR fhd M '
AR 9IS T U @ TR 8| AR PR 9f¥d, 9,
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Annexure-2
Regional Office
U.P. Pollution Control Board
Noida, Gautam Buddha Nagar

Sr No. Name and address of GH Societies Inspection STP Status |Sample Analyzed Achieved/Non-Achieved Complying [Action Taken
Date by General Fecal Sample Status EC/showcause/
Standard Prosecution

1 Lotus Boulvard (M/s Granite Great Properties Ltd. ), GH-03,| 05-10-21 Installed & | Central Lab LKO Achieved Non-achieved NO Yes
Sector-100, Noida operational

2 |Paras Season Society (M/s Paras Season Haven Pvt. Ltd.), 07-10-21 Installed & | Central Lab LKO Achieved Non-achieved NO Yes
GH-01D, Sector-168, Noida . operational

3 |Supertech Capetown Society (M/s Supertech Ltd.), Plot No- | 05.10.21 Installed & | Central Lab LKO Achieved Non-achieved NO Yes
GH-1A, Sector-74, noida operational

4 M/s Antriksh Developers & Promoters Pvt. Ltd., Plot No.- 01.10.21 Installed & Ghaziabad Achieved Achieved YES
GH- 05A, Sector-78, Noida (Antriksh Golf View —I) operational

5 M/s Sunshine Infrawell Pvt. Ltd., Plot No.-GH-05B, Sector- 01.10.21 Installed & Ghaziabad Achieved Achieved YES
78, Noida (Sunshine Helios) operational

6 |M/s G.S. Promoters Pvt. Ltd.(Sikka Karmik), GH- 01C, 21.11.21 Installed & Ghaziabad Report Awaited | Report Awaited Report Yes (based on last
Sector-78, Noida operational Awaited  [inspection)

7 |Garandia Wellington , (M/s Aims Max Gardenia Developers 29.09.21 Installed & | Central LabLKO | Not Achieved Not Achieved NO Yes
Pvt. Ltd.), Plot No.- GH- 01, Sector-75, Noida operational

8 Aims Max Gardenia Developers Pvt. Ltd., GH-08, Sector- 29.09.21 Installed & Central Lab LKO Not Achieved Not Achieved NO Yes
75, Noida operational

9 Aims Max Gardenia Developers Pvt. Ltd., GH-12, Ecoctiy, 29.09.21 Installed & Central Lab LKO Not Achieved Not Achieved NO Yes
Sector-75, Noida (Garand Kingston) operational

10  [M/s Valuent Developers Pvt. Ltd. Plot No.- GH-16, Sector- 04.10.21 Installed & Ghaziabad Achieved Non-achieved NO Yes
74, Noida (Valuent Infra Developers) operational

11 |M/s Maxblis Construction Pvt. Ltd., Plot No.-17, Ecocity, 04.10.21 Installed & Ghaziabad Achieved Non-achieved NO Yes
Sector- 75, Noida (White House) GH-17) operational

12 |Paramount Floraville (M/s Paramount Towers Pvt. Ltd.), 27-09-21 Installed & Ghaziabad Achieved Achieved YES
Plot No.- GH-06, Sector-137, Noida operational

13 |GulsanVivante (M/s Gulshan Homes Pvt. Ltd.), Plot No.- 27-09-21 Installed & Ghaziabad Not Achieved Achieved NO Yes
GH-07A, Sector-137, Noida operational




14  [Paras Tierra (M/s Imperial Housing Venture Pvt. Ltd). Plot 29-09-21 Installed & | Central Lab LKO | Not Achieved Not Achieved NO Yes
No-GH 01, Sector-137, Noida operational

15 |Logix Blossom County (M/s Logix Infrastructure Pvt. Ltd.) 29-09-21 Installed But | Central Lab LKO [ Not Achieved Not Achieved NO Yes
GH-02, Sector-137, Noida Not operational

16  [Supertech Ecocity (M/s Supertech Ltd. ) Plot No.-GH- 03, 29-09-21 Installed & | Central Lab LKO Achieved Non-achieved NO Yes
Sector-137, Noida operational

17  |Purvanchal Royal Park (Purvanchal Projects Pvt Ltd.) GH- 29-09-21 Installed & | Central Lab LKO Achieved Non-achieved NO Yes
4,Sector-137, Noida operational

18  [M/s Exotica Housing, Pvt. Ltd., GH-05A, Sector-137 29-09-21 Installed & Central Lab LKO Achieved Non-achieved NO Yes
(FrexcoPrasco) operational

19  |Ajnara Deffodil (M/s M.P.G. Realty Pvt. Ltd.), Plot No.-GH{ 29-09-21 Installed & | Central Lab LKO | Not Achieved Not Achieved NO Yes
07B, Sector-137, Noida operational

20 [Cleo County (M/s I.V. County Pvt. Ltd.), Plot No.- GH-05, 05-10-21 Installed & Central Lab LKO Not Achieved Not Achieved NO Yes
Sector-121, Noida operational

21 |Ajnara Grand Heritage, (M/s Ajnara India Ltd.), 05.10.21 Installed & | Central Lab LKO Achieved Non-achieved NO Yes
Plot No.-GH-01B, Sector-74, Noida operational

22 |M/s J.M. Housing Ltd., Plot No.- GH-01C, Sector-76, Noida 24.09.21 Installed & Ghaziabad Achieved Achieved YES Yes (based on last
(JM orchid ) operational inspection)

23 |Perfect Propbuild (Antriksh Forest), Plot No-GH-03B, 06.10.21 Installed & Central Lab LKO Achieved Non-achieved NO Yes
Sector-77, Noida operational

24 |Great Value Sharnam Society (M/s Great Value Projects 01-09-21 Installed & Ghaziabad Achieved Achieved YES
India Ltd.) ,GH-02, Sector-107, noida operational

25 |SunworldVanalika Society (M/s Sunworld Developers Pvt. 07-09-21 Installed & | Central Lab LKO Achieved Non-achieved NO Yes
Ltd.), Plot No.-GH-01B, Sector- 107, Noida operational

26 |Prateek Edifice Society, (Prateek Infra projects India Pvt. 07-09-21 Installed & | Central Lab LKO Achieved Non-achieved NO Yes
Ltd.) GH-01A (Beta-2) Sector-107, Noida operational

27  |Lotus Boulvard Espacia (M/s Cloud-9 Projects Pvt. Ltd.), 05-10-21 Installed & Central Lab LKO Not Achieved Not Achieved NO Yes
GH-02, Sector-100, Noida operational

28 |M/s Sethi Buildwel Pvt. Ltd., (Shathi Max), Plot No-GH 06.10.21 Installed but not Ghaziabad Not Achieved Not Achieved NO Yes
02B, Sector-76, Noida operational

29 |Logix Blossom Green ,(M/s Logix Infratech Pvt. Ltd.) Plot 30-09-21 Installed & | Central Lab LKO Achieved Achieved YES
No.-GH-01, Sector-143, Noida operational

30 |Logix Blossom Zest (M/s Logix city Developers Pvt. Ltd.), 30-09-21 Installed & | Central Lab LKO | Not Achieved Not Achieved NO Yes

Plot No.-GH-02, Sector-143, Noida

operational




31 [Amarpali Zodiac (M/s Amarpali Zodiac Developers Pvt. 01-10-21 Installed & Ghaziabad Not Achieved Not Achieved NO Yes
Ltd.), Plot No.-GH-03, Sector- 120, Noida operational

32 |Eldeco Amantran, (M/s Eldeco Infrastructure & Properties 01-10-21 Installed & Ghaziabad Not Achieved Not Achieved NO Yes
Ltd.) , Plot No.-GH-03, Sector-119, Noida operational

33 |Gulshan Homz Pvt. Ltd. (Gulshan Ikbana), Plot No. GH- 30-09-21 Installed & | Central Lab LKO Achieved Non-achieved NO Yes
03A, Sector-143, Noida operational

34 |Prateek Realtors India Pvt Itd (Prateek Wisteria), Plot No- 06.10.21 Installed & | Central Lab LKO Achieved Non-achieved NO Yes
GH 01, Sector-77, Noida operational

35 |M/S HR ORACLE DEVELOPERS PRIVATE LIMITED 05.10.21 Installed & | Central Lab LKO | Not Achieved Not Achieved NO Yes
(Elite Homez), Plot No-GH 02/B, Sector-77, Noida operational

36 |Civitech Developers Pvt Ltd (Civitech Sampriti), Plot No- 05.10.21 Installed & [ Central Lab LKO | Not Achieved Not Achieved NO Yes
GH 02/C, Sector-77, Noida operational

37 |Griha parvesh Buildtech Pvt Ltd, Plot No-GH 03/A, Sector- 06.10.21 Installed & | Central Lab LKO Achieved Non-achieved NO Yes
77, Noida operational

38 [M/s Prateek Buildtech Pvt. Ltd. (Prateek Stylome), GH-04B, 29-09-21 Installed & Central Lab LKO Achieved Non-achieved NO Yes
Sector-45, Noida operational

39 |SDS Inftra Tech Pvt Ltd (NRI City Homes), Plot No. GH- 19-11-21 Installed & Ghaziabad Report Awaited | report Awaited Report Yes (based on last
04A, Sector-45, Noida operational Awaited inspection)

40 |Gardenia Glory (Gardenia AIMS Developers Pvt. Ltd.) Plot 04-10-21 Installed & Ghaziabad Not Achieved Not Achieved NO Yes
no. GH 01, Sector-46, Noida operational

41 |PACL India Ltd. (Pearls Gateway Towers), Plot No. D-8A, 28-09-21 Installed & Ghaziabad Not Achieved Not Achieved NO Yes
Sector-44, Noida operational

42 |Perfact propbuild Pvt. Ltd. (Antriksh Kanball), Plot No-GH 06.10.21 Installed & | Central Lab LKO Achieved Non-achieved NO Yes
03/B, Sector-77, Noida operational

43 [Mahagun Real Estate Pvt. Ltd. (Mahagun Society), Plot No. 01.10.21 Installed & Ghaziabad Achieved Non-achieved NO Yes
GH-02, Sec-78, Noida operational

44  |M/S Golf Avenu-I, Plot No-GH 02,Sector-75, Noida 04.10.21 Installed & Ghaziabad Achieved Achieved YES Please refer sr no.

operational 70

45 |M/S COLORFUL ESATATES PVT LTD 01.10.21 Installed & Ghaziabad Achieved Non-achieved NO Yes
(Antriksh Golf View —II),GH-04/B, Sector-78, Noida operational

46 |M/s Prateek Realtors Pvt. Ltd. (Prateek laurel), Plot No. GH-| 01-10-21 Installed & Ghaziabad Not Achieved Not Achieved NO Yes
01, Sector-120, Noida operational

47 |ATS Township Pvt. Ltd. (ATS One Hemlet), Plot No. GH- 04-09-21 Installed & | Central Lab LKO Achieved Non-achieved NO Yes

01, Sector-104, Noida

operational




48 |M/s AGC Realty Pvt. Ltd. (Homes-121), Plot No. GH-01, 07-10-21 Installed & Central Lab LKO Achieved Non-achieved NO Yes
Sector-121, Noida operational
49  |M/s GSS Procon Pvt. Ltd. (Victory Crossroad), Plot No.-GH-{  30-09-21 Installed & Central Lab LKO Achieved Non-achieved NO Yes
01C, Sector-143B, Noida operational
50 |M/s Sikka Infrastructure Pvt. Ltd. (Sikka Karnam Greens), 10.11.21 Installed & Ghaziabad Not Achieved Not Achieved NO Yes
Plot No.- 1(A), Sector-143B, Noida operational
51 |M/S RANI PROMOTERS PRIVTE LIMITED (Aakriti 30-09-21 Installed & | Central Lab LKO Achieved Non-achieved NO Yes
Shanti Niketan), Plot No. GH-01/B, Sector-143B, Noida operational
52 |M/s Gulshan Homes & Infrastructure Pvt. Ltd., Plot No. GH-[ 19-11-21 Installed & |Sample not taken due to no discharge found/less occupancy
03C, Sector-144, Noida operational
53 |M/S LAUREATE BUILDWELL PVT. LTD., (Parks 01-09-21 Installed & Ghaziabad Achieved Achieved YES
Laureate), Plot No. GH-01,02,03, Sector-108, Noida operational
54  |M/s Pan Realtors Pvt Ltd, GH-01, Sector-77, Noida 31-10-21 Installed & Ghaziabad Achieved Achieved YES
operational
55 |M/s Hacienda Project Pvt Ltd, GH-01/A, (Alfa), Sector-107, 30-10-21 Installed & Ghaziabad Not Achieved Achieved NO Yes
Noida operational
56 |M/s Supertech Ltd, C-078, Sector-34, Noida 19-11-21 Installed & Ghaziabad Report Awaited | Report Awaited Report
operational Awaited
57 |M/s Unitech Limited, GH-01, Sector-117, Noida 19-11-21 Under Sample collection
Installation not possible
58 |M/s Three C Projects Pvt Ltd, GH-01/A, Sector-168, Noida 30-10-21 Installed & Ghaziabad Not Achieved Not Achieved NO Yes
operational
59 [M/s Today Homes Noida Pvt Ltd, GH-01, Sector-165, Noida| 31-10-21 Installed & Ghaziabad Not Achieved Not Achieved NO Yes
operational
60 |M/S AIMS RG ANGEL PROMOTERS PVT. LTD. (Golf 04.10.21 Installed & Ghaziabad Achieved Achieved YES
Avenue), Plot No-GH 03, Sector-75, Noida operational
61 [M/S J.M.InfratechPvt.Ltd.(J.M. Aroma), Plot No-GH 04, 04.10.21 Installed & Ghaziabad Not Achieved Not Achieved NO Yes
Sector-75, Noida operational
62  [M/s Opulent Infra Developers Pvt Ltd, GH-01B, Sector-168, 30-10-21 Installed & Ghaziabad Not Achieved Not Achieved NO Yes
Noida operational
63 (M/S IITL-NIMBUS THE HYDE PARK NOIDA, Plot No- 01.10.21 Installed & Ghaziabad Achieved Non-achieved NO Yes

GH 03, Sector-78, Noida

operational




64 |M/S CAPITAL INFRA PROJECTS PVT.LTD. (The Golden| 07-10-21 Installed & | Central Lab LKO Achieved Non-achieved NO Yes
Palm), Plot no. GH 01/E, Sector-168, Noida . operational

65 |M/S APEX DREAM HOMES PVT.LTD.(Apex Athena) 29.09.21 Installed & | Central Lab LKO Achieved Achieved YES
Plot No-GH 12A, Sector-75, Noida operational

66 (M/S EXPRESS BUILDERS AND PROMOTERS 06.10.21 Installed & | Central Lab LKO | Not Achieved Not Achieved NO Yes
PROVATE LIMITED (Express Zenith), Plot No-GH 02/A, operational
Sector-77, Noida

67 |M/S Indosam Infra Pvt. Ltd., Plot No-GH 05, Sector-75, 04.10.21 Installed & Ghaziabad Achieved Non-achieved NO Yes
Noida operational

68 [M/S E-HOMES INFRASTRUCTURE PVT. LTD., (Dasnac 29.09.21 Installed & | Central Lab LKO Achieved Achieved YES
Jwell), Plot No-GH 14, Sector-75, Noida operational

69 |M/S AIMS MAX GARDENIA DEVELOPERS PRIVATE 29.09.21 Installed & | Central Lab LKO Achieved Non-achieved NO Yes
LIMITED(Golf City), Plot No-GH 11, Sector-75, Noida operational

70 |M/S AIMS PROMOTERS PVT.LTS.(Golf Avenu-I), Plot 10.11.21 Installed & Ghaziabad Achieved Achieved YES Yes (based on last
No-GH 02,Sector-75, Noida operational inspection)

71 |[M/S NEXGEN INFRACON PRIVATE LIMITED 01.10.21 Installed &
(MAHAGUN MEZZARIA), PlotNo-GH 01/A, Sector-78, operational |Sample not taken due to no discharge found/less occupancy
Noida

72 |M/s AIMS Max Gardenia Developers Pvt. Ltd. Plot No.-GH-[ 21-11-21 Installed & Ghaziabad Report Awaited | Report Awaited Report Yes (based on last
07, Sector-75, Noida operational Awaited  |inspection)

73 |M/s Orion Infrabuild Pvt. Ltd., Plot No.-GH-01/B, Sector- 01.10.21 Not Installed [Sample collection Yes
78, Noida (Aditya Urban Casa) not possible

74 |M/s Gaursons India Ltd. (Gaur Grander), Plot No.-GH- 04, 01-10-21 Not Installed [Sample collection Yes
Sector-119, Noida not possible

75 |M/s Aditya Celebration Homes, Sector-76, Noida (Aditya 24.09.21 Not Installed |Sample collection Sewer connected
Celebration), Plot No-GH 01B, Sector-76, Noida not possible Noida Authority

STP

76  |M/s Divine Indian Infrastructure Pvt. Ltd.(Divine Meadows), 10-09-21 Not Installed Sewer connected

GH-04, Sector-108, Noida Noida Authority
STP
77 |M/s Air Force Nawal Housing Board (Jalvayu Tower), Plot 04-10-21 Not Installed Yes

no. A38A, Sector-47, Noida




78  |M/s Eden Infrastructure & Properties Ltd. (Eldeco Ananda 04-10-21 Not Installed Yes
Apartment), Plot no. D 35A, Sector-48, Noida

79 |Steller Venture Ltd. (Steller Green), Plot no. D-06, Sector- 28-09-21 Not Installed Yes
44, Noida

80 [M/s Bestech / Ech India (P) Ltd (Antariksh Nature), Plot no. 04-10-21 Not Installed [Sample collection Yes
A-110 Sector- 52, noida not possible

81 |M/s MANISHA PROJECT PVT LTD (Marvel Homes), Plot [ 04-10-21 Not Installed Yes
No. B-017, Sector- 61, Noida

82 |PRATEEK BUILDTECH (INDIA) PVT. LTD. (Prateek 04-10-21 Not Installed Yes
Fedora), E-O11, Sector- 61, Noida

83 [M/S Gardenia Shelters Pvt. Ltd. (Gardenia Grace), Plot No. 04-10-21 Not Installed Yes
E-016A, Sector-61, Noida

84  |M/s Amrapali Silicon City, GH-01, Sector-76, Noida 24.09.21 Not Installed Yes

85 [M/s Amrapali Shaphire Developers Pvt. Ltd. (Amrapali 28-09-21 Not Installed Yes
Shaphire-I), Plot No. GH-01, Sector-45, Noida

86 |M/s Amrapali Shaphire Developers Pvt. Ltd. (Amrapali 28-09-21 Not Installed Yes
Shaphire-II), Plot No. GH-03, Sector-45, Noida

87 |M/S AMRAPALI PRIENCELEY ESTATE PVT. LTD., Plot| 24.09.21 Not Installed Yes
No. GH-02A, Sector-76, Noida

88 |M/S AVP Buildtech Pvt. Ltd., Plot No-GH-03/C, Sector-77, 06.10.21 Building Under No sewar
Noida construction discharge

89 |R.G. Residency (M/s R.G. Buildtech Pvt. Ltd.), Plot No.- 27-09-21 Installed But Ghaziabad Not Achieved Not Achieved NO Yes
GH-02, Sector-120, Noida Not operational

90 |M/s Assotech Contracts (I) Ltd., (Assotech Celeste), Plot 28-09-21 Not Installed [Sample collection Yes
No. D-003A,Sector-44 not possible

91 |M/s Assotech Ltd. (Assotech Windsor Court), Plot No-GH 01.10.21 Under Sample collection Yes
04A, Sector-78, Noida Installation not possible

92 |M/s IVRCL Infrastructure & Project Ltd. (Aranya), Plot No.-[ 01-10-21 Under Sample collection Yes
GH- 02, Sector-119, Noida Installation not possible




93  [M/s Skytech Construction Pvt. Ltd. (SkytechMatrott) Plot 24.09.21 Under Sample collection Yes
No.-GH-01D, Sector-76, Noida Installation not possible

94 [M/S GARDENIA INDIA LTD. (Gardenia Gatway), Plot No-[  05.10.21 Not Installed Ghaziabad Not Achieved Not Achieved NO Yes
GH 09, Sector-75, Noida

95 |M/S FUTEC SHELTERS PVT LTD. (Futech Gatway), Plot 05.10.21 Not Installed Ghaziabad Not Achieved Not Achieved NO Yes

No-GH 10, Sector-75, Noida
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